SCHEDULE 1
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DHATARIYA INVESTMENT PVT LTD

1 |Name of the Corporate Person DHATARIYA INVESTMENT PVT LTD
2.|Date of Incorporation of Corporate Person | 29/11/1994

3. [|Authority under which Corporate Person is | Registrar of Companies, Kolkata
Incorporated

4.|Corporate Identity Number U67120WB1994PTC066204

5.|Address of the Registered office and 27 AMARTOLLA ST KOLKATA WB 700001
principal office (if any) of Corporate Person

6.|Liquidation Commencement Date of 03.04.2023
Corporate person .

7.|Name, Address, Email Address, Name : Mr. Deepak Kumar Jain
Telephone Number and the Registration Registration No : IBBI/IPA-001/IP-P02284/2020-
Number of the Liquidator 2021/13507

Address : Purnima, D-356/5 Tagore Nagar,
Raipur, Chhattisgarh-492001

E-mail : deepak1760@yahoo.com

Mob. +91 9826250720

8.|Last date for submission of claims 03.05.2023

Notice is hereby given that DHATARIYAINVESTMENT PVT LTD has commenced voluntary liquidation
on w.e.f. 03/04/2023.

The stakeholders of the DHATARIYA INVESTMENT PVT LTD are hereby called upon to submit a
proof of their claims, on or before 03/05/2023, to the liquidator at the address ment; ainst
item no. 7.

< lBBl/IPAOOU

The financial creditors shall submit their proof of claims by electronic means only. ([S{ 'seupacor

All other stakeholders may submit the proof of claims in person, by post or by elec{fonicss

Submission of false or misleading proofs of claim shall attract penalties. " IR
DEEPA%

Sd/-
DATE : 04/04/2023 MAR JAIN
PLACE : KOLKATA INSOLVENCY PROFESSIONAL

IBBI REGN. NO.:IBBI/IPA-001/IP-P02284/2020-2021/13507
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POSSESSION NOTICE FOR IMMOVABLE PROPERTY

2nd Floor, DD-2, Salt Lake, Sector - 1
Bidhan Nagar, Kolkata - 700 064

APPENDIX - IV [See Rule-8(1)]

Whereas,

The undersigned being the authorised officer of the Bank of India,
Barrackpore under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13(12) read with rule 3 of the Security Interest
(Enforcement) Rules, 2002, issued a Demand Notice dated 02.01.2023
calling upon the Borrower M/s. Skyline Art (Prop. Shri Ajay Paul) to repay
the amount mentioned in the notices being Rs. 31,19,446.98 (Rupees Thirty
One Lakh Nineteen Thousand Four Hundred Forty Six and Paise Ninety
Eight) plus interest to be charged from 30.12.2022 and all costs, charges?zé
expenses incurred by the bank within 60 days from the date of receipt of'the
said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him
under sub-section (4) of section 13 of Act read with rule 8 of the Security
Interest Enforcement Rules, 2002 on this the 5th April of the year 2023.

The Borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of the Bank of India, Barrackpore Branch for an amount
Rs. 31,19,446.98 plus interest to be charged from 30.12.2022 and all costs,
charges and expenses incurred by the bank.

The borrower attention is invited to provisions of sub-section (8) of section 13
of the Act, in respect of time available, to redeem the secured assets.

Description of the Immovable Property : All that part and parcel of the
Land Measuring 2 Cottah along with a double storied building situated at
Mouza - Dighla, Re Su No. 161, J. L. No. 18, Touzi - 173 comprised in R. S. &
L. R. Dag No. 777/4649, R. S. Khatian No. 251 modified R. S. Khatian
No. 3346, New L. R. Khatian No. 2986, Premises No. 779/1, Holding
No. 309/1, Purba Sinthee Road-B, Madhugarh, Ward No. 13 under South
Dumdum Municipality, P. S. - Dumdum, ADSRO Cossipore Dumdum, North
24 Parganas, Kolkata - 700 030. Bounded : On the North by 8.5 feet wi
Municipal Road, On the South by House of Madhusudhan Ghosh, On the
East by House of Gaur Pal, On the West by House of Arun Bhadra.

Date : 05.04.2023
Place : Barrackpore

Chief Manager & Authorized Officer
Bank of India

IHDIAN BANK
Lonal Offece- Chinglarah, Sento Building, 2rd Floor,

Bally More, Bande! , Dist- Hooghly, West Bengal = 712103
Phone M, (033) 2680 2990, E-mail: zechinsurahi@indianbank.coin

Publication Demand Notice

Motice under Sec, 13 (2) of the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act 2002
Sent on 15.03.2023 by Regd. Post to Mrs. Mukta Brahma
Mrs. Mukta Brahma wio Mr. Bapan Brahma (Flat Mo, 10, 4t flear, Nigamalaya |, PO- Likarpara,
{ Dist.- Hooghty, 712230, Wa
Sub: Loan account’s Mukta Brahma (AJC No. 50426750718) with Indian Bank,
Radhagobindanagar Branch

You commitbed default i repayment of kans fo the fune of Rs,12351721- (Rupees Twelve Lac
Thirty Five Thousand One Hundred Seventy Two Only] as on 10.03.2023 and camies further
inserest at the agreed rate from 11.03.2023 1il date of repayment, chamges and expenses hereon

fron s a Imehian Bamk

The Bank 1ssuad nolica under the Acl an 10.03.2023 calling upon you b rapay the sutslanding|
emount of Re.12351T21- [Rupeas Twelve Lac Thirly Five Thousand One Hundred Sevenry'i
Two Only) as on 10.03.2023 and cames further interest at the agreed rate from 11.03,2023 1ill|
date of repayment, charges and expenses thereon. The notice was sent i you by Regd, Post
has bean returned unsenved

‘fou are called upan to pey Rs,12351721- (Rupees Twelve Lac Thirty Five Thousand One

Hundred Seventy Two Only) as on 10.03.2023 and camies further inferest at the agreed rale|
fn:nm 11.03.2023 til date of repayment, charges and expenses thereon within 60 days from the|
| date of this nolica fading which Bank will ba consiraned to exercise s rights of enforcament ol
| sacurily interesl as agams! the secured assals given in the schedula hareumder. This Noica § 5,
withowd prejudice ba any ofher right remedy avalable b the Bank,
SCHEDULE

The spacific details of the assets in which secunty inlerast is created are enumerated hereundes
| A8 that part and parce| of residential izt measuring 615 5q. ft. mone or less (super bulug area),
lmmrud area 489 sq. i more or less being Rat mo. 10 af fourth foar of the building namaly|
“NIGAMALAYA ", JL No. &, Mauza- Khordobahera, RS Dag no. 195P) LR Dag no. 10241348
LR Khatian Na. 2563 under Nabagram (ram Panchayet, F5- Uttarpara, Dist. Hooghly regestenad|
gl ARA NI Kolkaia vide sale deed no, 190300117 of 2018 dated 19.01.2018, Book No. |, Volume|
[ Mo 1903-2018 pages from 73235 to 7350 in the name of Mukia Brahma.

i Date : 06.04.2023, Place: Bandel Sdi- Authorised Officer, Indian Bank

s, For All Advertisement Booking
033- 6604 3800

iNndianexpress.com

nNnot an assumption.

Inform your opinion with
detailed analysis.
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/ SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Inselvency and Bankrupicy Board of India
(Valuntary Liguidation Process] Regulations, 2017)
FOR THE ATTENTIONM OF THE STAKEHOLDERS OF DHATARIYA INVESTMENT FNT LTD

1 |Name of the Cororala Parson _DHATARIYA INVESTMENT PVT LTD
2 [Date of Incarporation of Corporate Persan | 20011/1004

:] U gk T
EASTERN RAILWAY
Tendar Motice Mo, : 222-53MW-I, dated
03.04.2023. Following e-tender is invited
cnfine by Divisioral Railway Manager,
Eastern Railway, Sealdah, Rermote Conirol
Building, Baizer Streel, Kolkala-700014 for

the following work : Tender No. : TH-01-
23-24. HName of the work : Proposed
concrate surface on both platform at BRPRC
Siding with copping wall including all ather
ancillary work at BPRC Siding under Senior
Leaction Enginesr {Works W™alhati in the
jurisdiction of Assistant Enginear/Banchra
para. Tender Valwe : T 65097 673.91. EMD:
= 152,000 Completion period for the
weork : 09 (Mine) Months. Date and time
af cloging of tender © 26.04 2023 al 15.00
hrs. Date and time of opening of tender
is 26,04, 2023 al 15.30 hrs, The Tender
Documents and other details are at www.
ireps.gov.in The bédding for the tender i
o be submitted through the e-tendaring
on above website. Manual offers will be
summarily rejected. (SDAH-032023-24)
Tender Molice is also avadable at websitos |
W Er. InCRanralways, gov.in | weaw.ireps.goving

N

3. [Aulhority under which Corporata Parson is Ragisirar of Companies, Kokata
Incarporated

7 Coporate 66Ty Murier | Ua7iz0Wa 16848 T Conn204

37 AMARTOLLA ST KOLKATA WEB T00001

:‘..-'.ILqur:Ialln:-n I:..rrlmE"n:arr.ﬂnl r‘al:ue: u:lf 03.04_2023

Corporate perscn

Mame : Mr. Deepak Kumar Jam

Ragistration Mo - IBEITPA-B01/IP-PI2 254 2020-
HrF 3507

Address @ Purmma, U35k Tagn::-re M
Raipur, Chhatlizgark—422001

7 tMame, Sddrass, Emall Address
Talephane Mumbsar and ihe Ragisiraiion
Mumber of the Liguidatar

E-miail - deepak”E{I@fah-:m com
Maob, +97 98262507
B.|Last dabe for submession of claims 03.05.2023

Malice is henaly given (hal DHATARIYA INVESTMEMT PVT LTD has commanced vilunlary liguidatan

on w.ef 030472025

The stakahaldars of the DHATARIYA INVESTMENT PYT LTD are hereby callad upan fo submit &

proal al l;u:-' claims, on of belare D30EE0ES, to the Gquidator af he sddrass menlicnsd against

fiem na. 7

The financigl crediiors shall submit their proof of claims by elactronic maens andy,

All atiher stakeholders may submil tha proaf of claims in persan, by post or by alectranic means

Submission al false or metlaading proals of daim shall aliract panallies. &
I

DEEPAK KUMAR JAIN

INSOLVENCY PROFESSION
IBBI REGN. NO.:IBEUIPA-001/IP-PO2284/2020-2021/1 3507

Indian Bank
ZOMAL OFFICE - KOLKATA CENTRAL
dth & 5th Floor, 377 & 378, Block - GO, Sectorll
Salt Lake, Kolkata - 700 106, Phane - (033) 4025 5718

Possession Molice Appendiz-Vl (For Immovable property)

DATE : 040472023
PRACE : KOLKATA

[Under Rule-B(1) of Security Interest (Enforcement) Rules, 2002]

Wheress;

The undersigned being the authonzed officer of the Indian Bank undar the Securitizaton and
Reconstruction of Financial Assals and Enforcamant of Securty Interest Act and = exsencss of
powers confierred under section 13 {12) read with rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice dated 22.11.2022 calling upan the barrower Mr. Sanjay
Roy, AEMA, Ramgarh Colony, Kolkata - TR004T to repay the amount menticnad in the nofice
being Rs. 540,443 (Rupees Five Lacs Forty Thousand Four Hundred and Forty Three Only)
within &0 days fram the dabe of receipt of the said nolice.

The borrower having filed to repay the amownt, notice is heraby given to the borrower and the
public in general that the undersignad has laken possessian of the proparly descnibed hergin
balow in exercise of powers conferred on him under Section 13(4) of the said Act read with rule
B of the sasd nules, on 1hes D4th April of the year 2023.

The barmower in particutar and the public in-geners is hereby cautioned nat to deal with the
property and any dealmgs with the propesty will be subject bo the charge of the Indian Bank for
an amaunl of Rs. §,40,443 {(Rupees Five Lacs Forty Thousand Fouwr Hundred and Forty
Three Only) and interest thereon, Attention of bompwer [ guaranior [ monigagor iz also invited
la the provisions of Section 13 (E) of the SARFAESI Acl regarding redemption of the
secured assels

Description of immovable property

PR 0niom.a4_|

Follow us at: [T @EasternRailway

Fl@easternrailwayheadquarter

b i " L b

1. Tender Notice Mo, eT-Central-WAT-12-2023,
Dt 25032023
CONSTRUCTION OF GANG
TEH:.'.I-L CUM REST ROOMS UNDER
JURISDICTION OF ASSISTANT DIVISEOMAL
ENGINEER | ARAKL ON KK LINE

A

Approximate Cost of the work (1)

T 78,34 83885 EMD [T) : 158 700
Completion Perlod of the work ;| 04
{Eighl) I'..i-:-ntlh
i 'I'rn-u-lr H-ﬂh'.l No. eT-Contral-WAT-13-3821,
Dt 2503 2033

CONSTRUCTION OF GANG
TOOL CUM REST ROOMS UNDER
JURISOICTION OF ASSISTANT DOVESIOMAL
ENGINEER | KORAPUT ON MK LINE

Approximate Cost of tha work [T)

f GHGOA47G.18, EMD (T) © 1.37 100
Completion Period of the work : 08
(Eight) Manths

Date and time of closing of tender
1330 hrs DTEEI 2] .E'I'.I"'!- F-:-ra-"ilm.-n.f&-

Rl ilaiec, ol M
Mo mancal offers sent by P st Couner!

Fan or in parson shall be scceplad
against such a-Tenders even i thess are
spbmitied on fim's eter head and
racaived in Bme. All such manual offers
shall be considered invalid and shall be
rejected summarily without any
consideraton
NOTE : The prospective tenderers are
advised to revisit the website 10 da
bafore the dale of closing of r
to nale any changes | cormigenda
issued for this tender
Complete information including
e-lender documents |8 avallable n
wabsite hitp;|iwww, ireps, gov.in
Divisional Railaway Manager [Engg)
“‘Iﬂi

dana simeiE am

| T WTENET TN W

EAST COAST RAILWAY

Tender No. eT-M-FIBA-PMAP-CD-BBS-213
T d FIBA PIPE LINE
MODIFICATION OF AIR SPRING LHB
COACHES AT COACHING DEPOT,
BHUBAMESWAR.

Advertised Value: ESERERFIEEE S 1R
¥39,5800~, Cost of Tender Document:
T2 360{-. Completion Period: B Months.
Bidding Start Date: 0704 2023, IEIm

time of Tender Closing: EralitBdirs
1530 hrs.

Manuzd offers are not showed against this
tender, and any such manual offer recaived
shall be ignonad.

Complete information including - e-Tender
documents of the above e-Tenders is
availabla m websile hitp:www.ireps.gov.in

&r. Coaching Depot Officer’
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¢ is taken prior (o acceptance of advertising copy. It is
¢ to venfy its contents, The Indian Express Limited
cannol be held responsibile for such contents, nor for any loss or

inquiries before sending any monies or enlering inlo any agree-

any manner whatsoever. Registered Jetters are not accepted

“IMPORTANT

urred as a result of transactions with companies, asso-
ndividuals advertising 1n its newspapers or publica-
therefore recommend (hat readers make necessan
advertisers or otherwise acting on an advertisement in

box number advertisement.

PR-15/023-24 Bhubaneswar

Central Bank

(A Bovernment of India Undertaking)
Regional Office : Durgapur, Central Bamk Building, Mamra Bazar, Dist - Bundwan
Durgapur, Pin - 713 206, Ph. : 36956 24206, E-mail 10 : cmdurgroSceniralbank.co.in

POSSESSION NOTICE

of India (For Immovable Property)

Rule 8(1), Security Interest
(Enforcement) Rules, 2002

Tha undersigned baing the Authorised Ofcar of the Central Bank of India, under the Secunlisalion and Reconstruction

of Financial Assats and Enforcament of Sacurily Intarest Act,

2002 {Sarfaesi Act, 2002) and in exercise of powers confarmad

under saction 13(2) of Sarfaesi Act, 2002 read with Rule 3 of the Securnty Interest (Enforcement) Rules, 2002, issued
Demand Matice(s) calling upon the Borrowers to repay the amount mentioned in the notice(s) within 80 days from the date

af such notices,

The Barrower having failed o repay the amount, notice i heraby given o the Borrower(a) and Guarantoria} and the public
in general thal undersigned has @xken the Possession of the properlies described herein below in exercise of powers
conferred on him under Section 1.3(4) af the aaid Act, 2002 read with Rule 8(1) of the Security Interest (Enforcement)
Rules, 2002 on the dates mentionaed balow against thair names.

Tha Borrower(s] and Guarantor(s) in parbcular and the public in ganaral are heraby caubonad nat o deal with the proparties
and any dealings with the property will ba subject © the charge of Central Bank of India for the amount{s) mantioned

below and interasts thereon

The Bomower's and Guaranior's attention is invited o the provisions of Section 13 (8) of the act, in respact of ime available,

o redeem the Secured Assets (Security Properties)

5l Name of Alc. Nama of | a) Diate of Demand Notice

Mo. | Borrower | Guaranfor & Branch | b) Date of Possession

ch Claim Amount as per
Demand Notice

Description of Proparty

1. |M/s. R. 5. Concern
Partners ;

1. Mr. Nemal Chand Ehnw
2. Mrs. Tanuja Show
Hamala Complesx,
Badamlala, 5. T. Road
Burdwan, Pin - 713 101
West Bengal

a) 23.11.2022
b) 30.03.2023
¢) Rs. 6,14,81.661.05

{Rupees Six Crore

| Fourtesn Lakh Eighty
ana Thausand S

| Hundred Sixty ong &
Faise Five only) along
with int=rest theraon

| and odhar axpansas bl

| the date of recovery.

Burdwan Branch

Date : 06.04.2023
Place : Durgapur

Property standing in the names of Mr, Nemal Chand Show,
Sa. Sh Tarapada Show, Vill - Bhita within P.5. - Bundwan, Dist-
Furba Burdwan & M/a. R, . Concern, Kamala Complex,
THM0E, G T Road, PO, &P.S. - Burdwan, Dist - Purba Burdwan,

All that Piece and Parcel of Land Building ;

Property 1 : Sale Desad Mo, I-5778 of 2002, Mouza - Radha
Magar, J L. Na. 39, LR Khatian Mo, 6§53, RS Khatian No, 254,
LE Dag Nos. 134, 135, 133 and 136, RS Plol Mo, 72335, Araa-
18992 50 Sq.ft., Pim - 713 103, PS5, - Burdwan, Dist - Purba
Burdwan, Property Butted and Bounded by : Marth - Burdwan
Falna Road, South - House of Roy Brothers, East - Houss of
Mrinal Chowedhury, West - House Mridul Kanti Tah,

Property 2 : Sale Deed Mo, 1-675 of 2017, Mouza - Mari, J.L.
Mo, 70, LR Khatian No. 43116, RS Khatian Mos. 805 & 1494,
LR Dag Mo. 573 (P). RS Plot Mo, 378, Araa - 9 Decimal, Pin -
713 103, B5S, - Burdwan, Dist - Purba Burdwan. Property
Butted and Bounded by © Marth - Land & Building of Amiya
Kr, Chakrahorty, South - Mani Mart, East - Land & Building of
Purchaser, Wast - Owner's Land.

Property 3 : Sale Deed MNa. 1-4732 of 2017, Mouwza - Mari, J.L,
Ma. 70, LR Khatlan Mo, 43116, RS Khatian Mos. 809 & 1494,
LR Dag Mo, 573 (P]. RS Plat Mo. 378, Area - 4 Decimal, Pin -
713 103, P.5. - Burdwan, Dist - Purba Burdwan. Property
Butted and Bounded by : Morth - Land & Building of Amiya
Kr. Chakraborty, South - Maoni Mart, East - Cwner's Land, Wesi-

G 1. Boad.

Authorised Dﬂicer"
Central Bank of India

Iq | —\ pumob notionol l:-nnh:

CIRCLE SASTRA : HOOGHLY Qg syl R [11[M3
23A, Rai M. C. Lahiri Bahadur Street
P.0. - Serampore, Hooghly (W.B.)
Pin -T12 201

{For Immovahle Properiy)
APPENDIX - IV

[See Rule 8i{1)]

Description ] Add / Ne,

Equitable morigage of all that piecs and parcel
of 1 Coltah 12 Chittaks Sali land lying and
siluated at FL3, Dag Mo, 2237, under RS, Khaitan
Mo, 2177, at Mouza - Kamrabad, Pargana -
Medanmaolla, J.L. Moo 41, under Ragur - Snampur
Municiality, P.2. - Soanmpur, District - 24 Parganas
(5] by the way of purchase by a Ragislenad Deed
of Sale, Which was regisierad on 24,02, 1557 at
sonarpur Registry Office and recorded therain
itz Book Mo. 01, YWolums: No. 23, Pages 67 1o 73
Being Deed Mo, 1484, for the year 1997 and
mutated my rama in LR Satflamen Recond wide
L.R. Ehaitan Mo, 16452 and &lso muted my rames
in Rajpur Sonarpur Municpality, Wasd Mo, 4
Holding Mo, 2264 Dakshin Panchpia

Date ; 06.04.2023, Place ; Kofkata

Boundary Area

On the North ; By R.5
Dag ko, 3234, On the
South : By R.5. Dag Mo
3257, On the East : By
R.5. Dag No. 3237 & 4
Feal commen Passage,
On the West ; By R.3
Dag Mo 3234,

Cwner | Morigagos
Sri Sanjoy Roy

Sdi- Authorised Officer, Indian Bank

Whereas :

Funjab Mational Bank / the Authorised Officer's of the Punjab Natlonal Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of
Security Interest Act, 2002, and in exercise of powers conferred under Section 13 read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued
demand notices on the dates mentioned against each sccount calling upon the respactive Borrower's to repay the amount as mentioned against each account

wilhim 80 days from the date of natice{s] / date of recaipl of the said nolice(s).

The Borrower having faited to repay the amount, notices are hereby given o the Bormower and the public in general that the undersignad has faken possaession of
the proparty described harain below in exercisa of powers confarrad on him under Sub-section (4) of Section 13 of Act read with Rule 8 of the Security Infersst

Enforcement) Rules, 2002 on the dales menticned below against aach name.

The Borrowsr's [ Guarantor's | Mortgagaor's atiention is invited to provisions of Sub-secfion {8) of Saction 13 of the Act in respect of ime available o redeem the

Secured Assals,

The Borrowern's in particular and the public in genaral is hereby cautioned nof to deal with the propertyiies and any dealing with the properylies will be subject to

the charge of F'unjah- National Bank T-:r the amounts and |nterest theraon.

aj Mame of the Branch
b) Mame of the Bormower
{ Guarantor

sl.
Mo,

Description of the Property Mortgaged

a) Date of Demand Notice
b} Date of Possession
¢ Amount Qutstanding

CIN : LEST10TNZO14PLCOSTTEZ

EAST COAST RAILWAY

File No. DEM/Engg/KUR/22-23/
E-Tender/177, Dt. 27.0:3.2023

IDFC First Bank Limited

(Erstwhile Capital First Limited And Amalgamated With IDFC Bank Limited)

Registered Office: - KRM Towers, Bth Floor, Harrington Road, Chetpat, Chennai- 600031
Tal : #31 44 4564 4000 | Fax: #31 44 4564 4022

IDFC FIRST

=ETHL

1. | 8} Chinsurah Branch

b) Mr. Debashis Kundu
[Borrower)

Al that piece and parcel of viti land measuring 2 (Two) Cottah 15 (Fifteen) Chittaks 38 (Thirty Eight)
Sq.fi. along with structures thereon, situated at Mouza - Dharampur, J L. Mo, 17 comprised in part
of R.5. Dag Mo. 273 apperfaining o R.5. Khaitan Mo, 7, coresponding to LR, Dag No. 581
appertaining o LR Khaitan Mos, 158, 436, 44, 685, T18 & 747 having Holding Mo, S83425/531/M
under Ward 17 of the  Hooghly-Chinsurah Municipality, Dist - Hooghly. Registered at the office of
ADSR-Chinsurah, Vide Deed Mo, F0G444 for the year 2006, Book No. |, OO Volume Ma. 17, Page
Mo, 1312 to 13268, Property is in the mame of Mr Debashis Kundu. Property is butted and

a) 08.07.2022
b) 01.04.2023
c) Rs. 1,85,610.00

with further intanast at the
contracied rate w.ef,

1. Tender No. etender-HQ-KUR-458-
2022 Date: 24032023
HEWWORKS ADDITIONS AND
ALTERATIONS TO THE EXISTING
STRUCTURES, ALL ORDINARY REPAIR
AMND MAINTENANCE WORKS OF
MISCELLAMEOUS NATURE ANMD SUPPLIES
EACH COSTING RS, 5,00,000)- OR LESS IN
QORH, HOLIDAY HOME, CODACHING
COMPLEX, PURI STATIOM BUILDING AND
RAILWAY COLONY ETC UNDER SENIOR
SECTION ENGINEER[W)PLURI |N SEMIOR
DIVISIONAL EMGINEER {HONKHURDA
ROAD™S SECTION FOR THE PERIOD
UPTO 30,06, 2024,
Approx cost of the work: B EEREE RS
71,20, T00i-,
2.Tender Ne. etender-HQ-KUR-453-
2022, Date: 24.03.2023
WIS ELE NEW WORKS, ADDITIONS AND
ALTERATIONS TO THE EXISTING
STRUCTURES, ALL ORDINARY REPAIR
AND MAINTEMAMNCE WORKS OF
MISCELLAMEOQUS NATURE AND SUPPLIES
EACH COSTING RS, 5,00,000/- OR LESS IN

Thiz 315t Day Of March 2023,

Redeam The Secured Assats

Whereas The Undersigned Being The Authonsed Officer Of The IDFC FIRST Bank Limited (Erstwhile Capital First Limited And
Amalgamated With IDFC Bank Limded) Undar The Securtization And Recansiructon Of Financial Assets And Enforcernent Of Security
Interest Act, 2002 And In Exercise Of Powers Conferrad Linder Section 13(12) Read With Rute 3 Of The Securty Interest {(Enforcement)
Rules, 2002 lssued A Demand Molice Dated 25.00.2021Caling Upan The Borrower, Co-Borrowers And Guarantors 1.Mrs, Sipra
Dutta, 2.Mr. Amit Dutta, 3. Chitra Chhaya Studio, To Repay The Amount Mentioned In The Notice Being Rs. 59,95, 188.10/- (
Rupees Fifty Nine Lac Ninety Five Thousand One Hundred Eighty Eight And Ten Paisa Only) As On 24-09-2021, Within 60 Days
From The Date Of Receipt Of The Said Demand Notice.

The Borrowers Having Failed To Repay The Amount, Notice |s Hereby Given To The Borrower And The Public In General That
The Undersigned Has Taken Symbolic Possession Of The Property Described Herein Below In Exercise OFf Powers Conferred
On Him Under Sub - Section {4) Of Section 13 Of Act Read With Rule 8 Of The Security Interest (Enforcement) Rules, 2002 On

The Borrowars In Particutar And The Public In General 1= Heraby Caufionad Mot To Deal With The Property And Any Dealings With The
Property Will Ba Subject To Tha Charge Of The IDFC First Bank Limited (Erstwhila Capital First Limited And Amalgamated With
IDFC Bank Limited) For An Amount of Rs. 59,95 188 10/- { Rupees Fifty Nine Lac Ninety Five Thousand One Hundred Eighty
Eight And Ten Paisa Only) And Interest Theraon.

The Borrower's Attenlion s Invited To Provisions OF Sub — Section (8) Of Section 13 Of The Act, In Respect Of Time Available, To

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE
(For immovable property)

THE SECTION PURI [EX) TO KHURDA
ROAD (EX] UNDER SENIOR SECTION

Description of the Immovable properties.

ENGINEER (W}/PURI IN SENIOR
DIVISIONAL EMGINEER (HQNEHURDA
ROAD'S SECTION FOR THE PERIOD
L!F'Tﬂlﬂ-'l] l]E Hli',d..

Hi'.ﬂ'mﬂ.l'

3.Tender Mo, etender-HO-KLUR-
4A0-2022, Date: 24.03.2023
NEWWORKS, ADDITIONS AND
ALTERATIONS TO THE EXISTING
STRUCTURES, AlLL ORDINARY REFAIR
AND MAINTEMAMNCE WORKS OF

All The Piece And Parcal Of The Property Consisting Of I) Flat No.C Measuring About 780 Sq. Ft. (Super Built Up Area) And Hi)
Garage No. 3 Measuring About 353 Sq. Ft. (Super Built Up Area) Both On The Ground Floor Of The Building Named And
Known As “Sathi Apartment” Built And Constructed At Or Upon The Plot Of Land Measuring About 4 Cottahs Forming Part Of
RS Plot'Dag Mo. 1105 (P) & 1124 (P} Corresponding To L. PlotiDag Mo. 2815 Under R.S. Kahtian No. 356 & 398
Comesponding To L.R. Khatian No. 2614 In MouzaRahara Under P.5. Khardah In The District North 24 Parganas Prasently
Known And Numbered As Municipal Holding Mo, 272, Purba Govt, Colony (45 Per Deed) 31346, Station Road (As Per Tax
Receipt) Under Municipal Ward No. 9 (Old 5) (As Per Deed) 13 (As Per Tax Receipt) Within The Limits Of Khardah Municipality
= 700118, Boundaries For Flat No. C: Morth: Stair Case, Flat =B, South: Garage 1,23, East: Open To Sky, West: Open To Shy,
Boundaries For Garage No. 3:, North; Flat No, C, South: Municipal Road, East: Open To Sky, West: Open To Sky

MISCELLAMEOQUS NATURE AND SUPPLIES
EACH COSTING RS. 5,00,000/- OR LESS IN
THE SECTION KHURDA ROAD (EX) TO
MAHIPUR UNDER SENIOR SECTION
ENGINEER (WHNAYAGARH TOWN IN

Date: 31st March 2023
Place: Kolkata.
Loan Account Ma: 19840346,

Authorised Officer
IDFC FIRST Bank Limited
(Erstwhile Capital First Limited And Amalgamated With IDFC Bank Limited)

baounded by : In the Narth - Besidaential Bulding of Smil Andla Dutla, In the South - 10 0 wide Boad, | 01.07.2022.
In the East = 12 it wide road, In the West - Residential Building of Late Manindra Kr Sil
2 | a) Singur Branch All that piece & parcel of land & building measuring 1.34 Satak situated at Mouza - Dewanbheri, | a) 03.07.2021

b) Sri Ganesh Koley
(Borrower)

Sri Kartick Koley (Guarantor)

3. | a) Mogra Branch (e-UBI)
b} Mrs, Purnima Ghosh
Frop. of Mis. Purnima Hosiery

Sri Wintu Ghosh (Guarantor)

Panchayal, Dist. -

J.L. No, 18, LR Dag Maos. 85 & 86, LR Khatian Mos. 2289 & 2280, P.5. - Singur in the District of
Hoaghly, Wesl Bengal in the name of Sni Kartick Koley and Sri Ganesh Koley vide Dead No.
[=3402 for the year 2012, As per deed, the property is butted & bounded by ;
wide common passage and property of Swapan Koley, In the South - 3 wide common passage and
property of Sankar Kolay, In the East - Property of Kalipada Koley, In the West - 5'ft wide road and
thareafter vacant land. Registered at the Office of the ADSR Singur under Gopalnagar Gram
Hooghly, West Bengal along with all easemant rights, vide being Mo, 03402 of
2012, Book Mo, |, GO Valume Na. 9, Page No. from 5260 to 5280, Property is in the name of Srl
I{artu::k H:ﬂ|Ejl' and En Ganesh Huley

.NI that plEn:El E‘. parcel n:-f ELaEhJ LE'1I:| maasunr!.g III1 D-El:lmal 1.I.I|th|n dn:-ub-le EH:II'IE"I:| I:-mldlng maasumg
371 Sq.fl., situated at Village and Mouza - Damra, Near Kalitala, J.L. No. 24, RS & LR Dag No.
132, LR Khaitan Nos, 102 188, 444 62 under Chandrahatl 1 No Gram Panchayet, P35, - Mogra,
Diat -
Bumar Ghosh. Registered in the office of ADSRE Hooghly, recorded i the Book Mo, |, CD Voleme
Mo, 04, Page fram 3238 to 3248, baing Mo, 01268 Tor the year 2011 dated 25.02.2011. The property

Hooghly, West Bsengal, The property in the name of Mr.

b) 01.04.2023
In the North - 5
c) Rs. 4,07, 644.00

with further intersst from
04.07.2021,

a) 01.09.2022
by 01.04.2023
Mintu Ghash, Sia. Sri Swapan

¢} Rs. 1,91,752.00
with further inierest wea.f,

butted and bounded by : On the Morth - House of Bhupal: Ghosh, On the South - House of Ganesh | 2508 2022
Chandra Ghosh, On the East - House of Biswanath Ghosh, On the West - Common Passage.
4. | a) Ratanpur More Branch All that piece and parcel of a land covered area measuring 06 Satak along with structures there | a) 30.12.2022
on, sifuated at Mouza - Apurbapur, Chouki - Chandannagar. J.L. Mo. 14, RS and LR Dag Mo. 1750,
b} 1. Sri Sanjib Samanta LR Khatian No. 484 within the ambil of Singur 2 No. Gram Panchayel, P.3. - Singur, Dist - Hooghly. | b) 01.04.2023

2. Sri Rajib Samanta

Property Registered at the Office of ADSR. Singur in the Book Mo. |, Page No, 2746 o 2762, Volume
Mo, 7, vide being No. 02463 for the yvear 2011, Property standing in the name of Sri Sanjib
Samanta and Sri Rajib samanta. As per deed, property is butted and bounded by : Morth -
propery of Sagar Samanta, Soulh - Common path and Pond, East -
Ananta and Bhadreswar Samata, West -

House of Samir Samanta

¢} Rs. 12,24,943.08
with further interest woa.f

House of Malhuramohan, | 01 12 2022

5. | a} Ratanpur Maore Branch
B) 1. Sri Sanjib Samanta

2. 3mt. Swagata Roy Samanta

Al that piece and parcel of a land covered area measuring 2 Cottah 5 Chittak 2 Sg.ft. along with
structuras there on, situated at Mouza - Gajipur, J.L. Mo, 50, RS Dag No. 533, LR Dag Mo, 526,
LR Khatian Ma_ 1587 within the ambit of Singur 2 No. Gram Panchayal, P.5. - Singur, Digl - Hooghly.
Property Registerad at the Office of ADSR Singur in the Book Mo, |, Volume No, 0614-2017, Page
Mo, 54736 to 54808, vide being Mo, 051402642 for the vear 2017, Property standing in the name
of Sri Sanjib Samanta, Sfo Late Tapan Samanta. As per deed, property is butted and bounded

a) 30.12.2022
b) 01.04.2023

c) Rs. 14,16,222.15
with further interest w.e.f,

by : Morth - property of same dag, South - Propariy of Dag No. 525, East - 5 ft Wide Villaga Road, | 04.12.2022,
Wesl - House of Chhalu Majumdar,
6. | a) Uttarpara Branch All that piece and parcel of land measuring 01 Cottah 30.5 Sq.ft. along with single storied structure | a) 22.08.2022

b) 1. Sri Suman Motilal

2. 5mt. Meusumi Matilal

thera on, situated at Mouza - Bhadrakali, J.L. Mo, 9, RS Mo, 1764, Touzi Mo, 3878, RS Dag N,
2617 and 261713116, LR Dag Mo. 4570, RS Khaltian Mo, 285/, LR Khatian Ma. 5225 having
Municipal Holding Ma. 94, BPFMEB Saram within ambil of Uitarpara Kotrong Municipality, P.5. -
Uttarpara, Dist - Hooghly, Registered at the office of ADSRE Serampore, Vide baing Mo, D019 of
2013, Book Mo, I, G0 Volume No, 10, Page No. 2332 to 2349, Property is standing in the name
of Sri Suman Motilal, Sfo. Sri Shakti Kumar Motilal. As per deed, the property is butted and
bounded by : Morth - BPME Sarani, South - Ashirbad Apartmeant, East - Proparly of Sn Sanjib
Mondal, West - Progprly of Sri Arun Kumar Modilal,

b) 01.04,2023

c) Rs. 5,47, 795.69
with Turther intenast we.l,
i01.08,2022,

Date : 06.04, 2023 ! Place : Serampore

Authorised Officer / Punjab Mational Bank

SENIOR DIVISIONAL ENGINEER {HQ)

KHURDA ROAD'S BECTION FOR THE
FEFI!IDI} LlPTi} 0. 1]5 24}211-

T {IE EIIHII'
4. Tender No. etendar-HO-KUR-
491-2022, Date: 27.03.2023
PROPOSED UP-GRADATION
OF SAKHIGOPAL RAILWAY STATION OF
KHURDA ROAD DIVISION IN COMNECTION

Indusind Bank

VEHICLES /| MACHINERY AUCTION NOTICE

Online/offline bids are invited for sale of following Vehicles/ Machinery
On ‘as is where is basis'

Chassis No

MCII:'E|

Vehicle Parked With

..I:l'rl,-HI‘rJLIII'IIhkLIEd of| I'mle-'ldur

Divisional Hallwr,- Hamg-HEngg |-.I
PR-12/023-24 Khurda Road

03322875615 Last Date :
The Borrower/Co-bormmowerfSuccessor/Heirs concermned are hereby once again called upon to clear their dues before the above mentioned last date, failing which shall be constrained to sell the vehicle and recover from them further loss, if any.

Date: D6th April, 2023 | Kolkata

ﬁ} Now view, Select and bid on your favourite two wheelers or cards online! Register on induseasywheels.indusind.com totally FREE of cost

13th Apnil, 2023

WITH AMRIT EHARAT SCHEME, Deal Deal Date Mame of Borrower MName of the co-borrower Registration Engine Mo
7708.99 lakhs. . Mo

EMD: £5,49.500)-. | |WAAD1382G | 26-Jul-22 | AKHTER FIRDJ MD 2022| WB39C1813 1 5CRAILOSFEXXS80080 | MATS3S075NYEZTET6 | 13-Mar-23 | TATA INTRA V30 BS VI SKY DIGITAL STOCK YARD
Completion Period of he work: T2 Tweivel | [ | WASD0268G 5-Apr-19_| ASFAR KHAN ASHADUL 1SLAN 2019 WB53C2738. AZYWKNTG198 | MDZASAYSKWMAT122 | 26:Mar-23 | BAJAJ RE COMPACT LPG 45 GLOBE PARKING ZONE ;
Months [For sl no. 1, 2 & 3) & 08 (S} = Tumenn7o5G [ 22-5en-18 | ABDUL SAMAD SEKH 2018|  WB433562 BEYWIE3TA1T MD2AGSAYIJWER2521 | 15-Mar-23 | BAJA) RE MAXIMA DIESEL " MANOJ BISWAS
YA TR ey 17 042023, | | 4 [WCBOT136G | i-Aug-18 | SAJIDA BIBI RAFIKIL SEKH 2018|  WB57D3918 BEYWJM15874 MD2AS5AYBJWAGSESET | 27-Mar-23 | BAJAJ MAXIMA Z DIESEL BS Iy SAKTIMOY KARMAKAR

S|, . 5§ |WCB01731G | 2-Nov-19 | BANKESWAR SARKAR SIDDHESHWAR SARKAR 2018 WBATDO457 ALYWKCT3361 MODZB19BY1KWC 11119 | 20-Mar-23 | BAJAJ MAXIMA Z LPG SAKTIMOY KARMAKAR
:fr;fjl“zfI’-LTF”*’L?:gij:;ztcgé’:"f;'ﬂe“s'ﬂ:: B |WCBO1873G | 13-Feb-20 | RATAN SEKH BISWANATH PAL SUNILPAL  |2019]  WBSTEDT48 S0K9030656 MBXOU04GFXKO4Z607 | 22-Mar-23 APE CITY PASSENGER - DIESEL SAKTIMOY KARMAKAR
- Tenders. even if ese ara submited on s | | 7| WCB02020G | 13-0ct-20 | GOLAM MANGAL SEIKH 2020]  WBSTE2725 5009075528 MBXO00BFFYBO11274 | 18-Mar-23 APE ALITO DX BS VI SAKTIMOY KARMAKAR
letter head and reoeived i time. Allsuch manual | [ "8 | WMCDD#42G | 22-Dec-20 | NURUDDIN RAKIE MALLICK MALLICK _ |2020]  WB43N1479 5009129439 MATLVZNROL5L7T303 | 21-Mar-23 |  MAHINDRAALFA LC PLUS DIESEL BS VI JAY BHARAT CORPORATION
e e oo | [ | WCHO0836G | 30-Oct-19 | OHAB AL UMME HABIBA BEGOM __ |2019]  WB134158_ AGF1313280 MATLM2FXJK5F91227 | 27-Mar-23 MAHINDRA ALFA LC DIESEL BS IV DEY LOGISTICS & SERVICES AVTLTD
Complels information including etender| | 10 | WNI01353G | 21-Mar-18 | MD FIRAUN NAYAMA KHATLN 3018| BR11PBAOTE ATM 1155854 MAILEZFTSJ5ATTA38 | 16-Mar-23 |  MAHINDRAALFA DX PASSENGER DIESEL BIPLAB KUMAR SINGHA
documents of he above e-Tenders s availatle | [ 11| WNND3299G | 28-Jan-13 | SUNITA PASWAN JITENDRA PASWAN 3018|  WB73ED463 R8L2018930 MEX0D0IABWLTE2391 | 17-Mar23 | PIAGGIO APE XTRA LD BS IV SUNNY AUTO PARKING
%ﬁ”?'}f—;'ﬁ_ﬂ';ﬁﬁ:;’]ﬁ =) [ 12 |WNNO3354G [26-Feb-18 | SANJANA PAUL SUJIT PALL 2018|  WB73ED602 Z75I0I07PRYSK2925 MATA45075/ZP78594 | 18-Mar-23 | TATAACE GOLD BS IV SUNNY AUTO PARKING
s ne webete 10 er) Saysbefreedete| | 13 |WANG3519G | 12-Jun-19 | STAMALTO KHERWAR RAJ KHERWAR 2018 WBT1B4393 | 275IDIOTEPYS6T765 | MATA450TSKZE28242 | 25-Mar-2d TATAACE GOLD BS IV | BHASIAR BUILDERS _
of closmg of tender 1o note any changes! | [ 14 |WINNO3918G | 18-Jan-20 | RATNA SARKAR 'SUBAL SARKAR AKSHAY SARKAR |2018]  WB7aF5260 AMBAFMX3001335 MBXDO0AFFXMST 1960 | 20-Mar-23 | APE CITY PASSENGER_ _ SUNNY AUTO PARKING

Fnr any queﬂ&s or inspﬂcllnn nf the '.ruhicles please contact us at: Indusind Bank Limited, Duckback House, 2nd Floor, 41, Ehalms peara Sarani Earani H:nllcata T00017
Call :

Authorized Officer

www. indusind.com

financi.&.. Ep' .in

Kolkata
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E-Tender Notice No-1/
JAM-1/PBG-SFC & 2,3 &
4/JAM-1/15 th FC,
dt-05.04.2023
E-Tender are hereby invited by
the Pradhan, Jamalpur-1 G.P.
from bonafide contractors to
participate in the e-tender from
05.04.2023 to 12.04.2023.
Date of opening 17.04.2023 at
11.00 AM for further details.
Visit the website https://
wbhtender.gov.in or G.P.

Office.
Sd/- Prodhan
Jamalpur-1 GP
Jamalpur, Purba Bardhaman

Saharjora Gram
Panchayet
Shitla, Barjora, Bankura
e-NIT No.-01/SGP/23-23,
Dated-05/04/2023
All details of schemes,
Schedule dates and terms &
condition can be obtained from
www.wbtender.gov.in and
Saharjora Gram Panchayet
Office.
Sd/- Pradhan
Saharjora Gram
Panchayat
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BERUGRAM GRAM PANCHAYAT BERUGRAM GRAM PANCHAYAT (3 21e) o ot 44, 40000%
VILL ~SADIPUR, P.O- SADIPUR, P.S - VILL —SADIPUR, PO- SADIPUR, P.S- | |- | b evfoma o 00.08.30%8
JAMALPUR, DIST - PURBA- JAMALPUR, DIST — PURBA- A W 2eam o
BARDHAMAN, PIN-713408 BARDHAMAN. PIN-713408 9. | SRETHACRS A, B, I 3 & e I o
Notice Inviting e-Tender No:- ] L . Rt Negcciicit e s ¢ IBBI/IPA-001/1P-P02284/
BERUGRAM/e-Tender/22-23/01, Notice Inviting e-Tender No:- % G T 2020-2021/13507
Dated-04.04.2023. BERUGRAM/e-Tender/22-23/02, f 2 <A, fo-ea | @, U o,
Online Tenderis invited from the experienced Dated-04.04.2023. afers, wfepre-sazood
and resourceful bidders for execution of the Online Tender isinvited from the experienced 2 ¢ deepak1760@yahoo.com
work: Construction of Concrete Road from and resourceful bidders for execution of the iz ¢ +91 9826250720
FP. School to Mangal Mandi House at | | work: Solarlightat different places. Name of | || 7 = e i 00022030

sansad |. Name of Fund: 15th CFC,
Document download/sale date from
05.04.2023 from 11.00 A.M. up to
17.04.2023 upto 04.00 P.M. Bid submission
starting from 05.04.2023 from 11.00 A.M.
up to 17.04.2023 upto 04.00 P.M. Bid
Opening Date 19.04.2023 at 04.00 P.M. For
details please contact at GP office and visit
website www.wbtenders.gov.in
Sd/- Prodhan
Berugram Gram Panchayat

Fund: 15 th CFC, Document download/sale
date from 05.04.2023 from 11.00 A.M. up
to 17.04.2023 upto 04.00 P.M. Bid
submission starting from 05.04.2023 from
11.00 A.M. up to 17.04.2023 upto 04.00
P.M. Bid Opening Date 19.04.2023 at 04. OO‘
P.M. For details please contact at GP office
and visitwebsite www.wbtenders.gov.in
Sd/- Prodhan
Berugram Gram Panchayat
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OFFICE OF THE
BERUGRAM GRAM PANCHAYAT
VILL -SADIPUR, P.O- SADIPUR, P.S -
JAMALPUR, DIST-PURBA-
BARDHAMAN, PIN-713408
Notice Inviting e-Tender No:-
BERUGRAM/e-Tender/22-23/03,
Dated-04.04.2023.

OFFICE OF THE
BERUGRAM GRAM PANCHAYAT
VILL-SADIPUR, P.O- SADIPUR, P.S -
JAMALPUR, DIST —PURBA-
BARDHAMAN, PIN-713408
Notice Inviting e-Tender No:-
BERUGRAM/e-Tender/22-23/04,
Dated-04.04.2023.

Online Tender is invited from the experienced
and resourceful bidders for execution of the
work: Construction of Drain at different
places. Name of Fund: 15th CFC, Document
download/sale date from 05.04.2023 from
11.00 A.M. up to 17.04.2023 upto 04.00
P.M. Bid submission starting from
05.04.2023 from 11.00 A.M. up to
17.04.2023 upto 04.00 P.M. Bid Opening
Date 19.04.2023 at 04.00 P.M. For details
please contact at GP office and visit website
www.whbtenders.gov.in
Sd/-Prodhan
Berugram Gram Panchayat

Online Tender isinvited from the experienced
and resourceful bidders for execution of the
work: Purifier Drinking Water Machine at
Kanakpur Bazar. Name of Fund: 15th CFC,
Document download/sale date from
05.04.2023 from 11.00 A.M. up to
17.04.2023 upto 04.00 P.M. Bid submission
starting from 05.04.2023 from 11.00 A.M.
up to 17.04.2023 upto 04.00 P.M. Bid
Opening Date 19.04.2023 at 04.00 PM. For
details please contact at GP office and visit
website www.whbtenders.gov.in
Sd/- Prodhan
Berugram Gram Panchayat
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Office of The Chharra-Dumdumi Gram Panchayet
Under Purulia-ll Development Block
PO: Chharra, PS: Purulia(M), Dist: Purulia
NOTICE INVITING e-TENDER No. 01/2023-24 dated-06/04/2023

Dumdumi Gram Panchayet.

e-Tenders are hereby invited from the experienced and resourceful bidders
for execution of various schemes under different development fund. 1)
Date of Sale of tender document: 06/04/2023 to 14/04/2023. li) Last
date of submission tender documents: on or before 14/04/2023 up to
2.00 pm. Date of opening of technical bid: on 17/04/2023 at 11.00 AM
onwards. For further details please contact with the Office of the Chharra-

Sd/- Pradhan
Chharra-Dumdumi Gram Panchayet
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NOTICE INVITING TENDER

Etender NIT No.- Manoharpur /NIT-53(e)/22-23 ID - 2023_ZPHD_502797_1
Etender NIT No.- Manoharpur /NIT-54(e)/22-23 ID - 2023_ZPHD_502799_1
Etender NIT No.- Manoharpur /NIT-55(e)/22-23 ID - 2023_ZPHD_502800_1
Etender NIT No.- Manoharpur /NIT-56(e)/22-23 ID - 2023_ZPHD_502801_1
Etender NIT No.- Manoharpur /NIT-57(e)/22-23 ID - 2023_ZPHD_502802_1
Etender NIT No.- Manoharpur /NIT-58(e)/22-23 ID - 2023_ZPHD_502804_1
Etender NIT No.- Manoharpur /NIT-59(e)/22-23 ID - 2023_ZPHD_502806_1
Etender NIT No.- Manoharpur /NIT-60(e)/22-23 ID - 2023_ZPHD_502807_1
Etender NIT No.- Manoharpur /NIT-61(e)/22-23 ID - 2023_ZPHD_502808_1
Etender NIT No.- Manoharpur /NIT-62(e)/22-23 ID - 2023_ZPHD_502809_1
Etender NIT No.- Manoharpur /NIT-63(e)/22-23 ID - 2023_ZPHD_502810_1
Etender NIT No.- Manoharpur /NIT-64(e)/22-23 1D - 2023_ZPHD_502811_1
Etender NIT No.- Manoharpur /NIT-65(e)/22-23 ID - 2023_ZPHD_502814_1
Etender NIT No.- Manoharpur /NIT-66|
Etender NIT No.- Manoharpur /NIT-67
Etender NIT No.- Manoharpur /NIT-68(e)/22-23 ID - 2023_ZPHD_502817_1
Etender NIT No.- Manoharpur /NIT-69(e)/22-23 ID - 2023_ZPHD_502818_1
Etender NIT No.- Manoharpur /NIT-70(e)/22-23 ID - 2023_ZPHD_502819_1
Etender NIT No.- Manoharpur /NIT-71(e)/22-23 ID - 2023_ZPHD_502820_1
Etender NIT No.- Manoharpur /NIT-72(e)/22-23 ID - 2023_ZPHD_502821_1
Etender NIT No.- Manoharpur /NIT-73(e)/22-23 ID - 2023_ZPHD_502822_1
Etender NIT No.- Manoharpur /NIT-74(e)/22-23 ID - 2023_ZPHD_502823_1
Etender NIT No.- Manoharpur /NIT-75(e)/22-23 ID - 2023_ZPHD_503710_1
Period and time for downloading bidding documents & Time of submission —08.04.2023
from 9am to 14.04.2023 upto 17.00 pm. For Details please visit- www.wbtenders.gov.in
Sd/-Pradhan
Manoharpur Gram Panchayat
Dantan, Paschim Medinipur

€)/22-23 ID - 2023_ZPHD_502815_1
€)/22-23 1D - 2023_ZPHD_502816_1
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PO-Rangadih, Pin-723143, Dist:
NOTICE INVITING TENDER No.
WB/EO/BLR/PS/NIeT-24/2022-2023(2nd Call), Date: 04.04.2023
E-Tender are invited by the undersigned from the bonafied contractor for
01 nos. Construction work under Balarampur Panchayat Samity. Period
for downloading of bid documents 05.04.2023 from 9:00 A.M up to
11.04.2023 to 6:00 PM. End date of submission of bid document up to
11.04.2023 to 6.00 PM. And time & date of opening of Technical bid on
14.04.2023 at 11 A.M. The Financial bid to be notified. For details intending
participants may contact to the office of the undersigned or visit website
www.wbtenders.gov.in in any working day before the last date for
submission of bid documents.
Sd/- Executive Officer
Balarampur Panchayat Samiti

Office of the RAGHABPUR GRAM PANCHAYAT
Vill-Bongabari, Post-V.Nagar,
Purulia-ll Panchayat Samity, Purulia
Notice Inviting e-Tender No:-WBPUR/RGP/P-II/NIT(e)-07/2022-23 of The
Pradhan, Raghabpur Gram Panchayat, having different works in the e tender portal as
per given schedule. Date of uploading of N.I.T. & other Documents(online) (Publishing
Date): 06.04.2023. Documents download/sell start date (online) 06.04.23 from 11.00
A.M. Documents download/sell end date (online) 14.04.2023 Up to 11.00 A.M. Bid
submission start date (Online) 06.04.2023 from 11.00 A.M. Bid Submission closing
(online) 14.04.2023 up to 11:00 A.M. Bid Opening date for Technical Proposals
17.04.2023. For details please contact Gram Panchayat Office.
Sd/- Pradhan
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Raghabpur Gram Panchayat
Purulia-Il Panchayat Samity

Office of The
SONAGARA GRAM PANCHAYAT
(under Raipur Panchayat Samity)
At-Dhenga-Am, PO-Matgoda, Dist-Bankura

Notice of E-Tender Application are invited from benefit
contractors or suppliers vide NIT Bearing No.-008/15 th FC/
SGP/2022-2023, dated on 31/03/2023. The said tenders may
be found at www.wbtenders.gov.in Date of published-05/
04/2023 at 05.30 PM. Last date of tender-17/04/2023 at 05.30
PM. Opening date of tender 20/04/2023 at 12.30 PM. Nature of
works: Tube well, submersible, water tank.
Sd/- Pradhan
Sonagara Gram Panchayat

The Chairman,

Office of the councilor
Dhuliyan Municipality
P.O Dhuliyan, Dist Murshidabad
Notice Inviting E-Quotation, E tender & 1(one) Corrigendum
Notice
Ref. 1. DHLYN/PUMP/01/2023-2024.
2. DHLYN/UPHC_GRANT/02/2023-2024.

3. Corrigendum DHLYN/SWM_GRANT/19/2022-2023.
Dhuliyan Municipality
Quotation from the eligible and bonafied resourceful contractors.
Last date of Bid Submission E-quotation: 13.04.2023 up to 18.00
PM. Last date of Bid submission E- Tender: 13.04.2023 up to
18.00 PM. For further details please visit WB Tenders.Gov.in &
Dhuliyan Municipality website www.dhuliyanmunicipality.org.

Sd/- Chairman
Dhuliyan Municipality

invites e-tender/E
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